
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH SITTING AT NEW DELHI 

EXECUTION APPLICATION No. 26 of 2025 

in 

ORIGINAL APPLICATION No. 351 of 2019 

IN THE MATTER OF:- 

RAJA MUZAFFAR BHAT      …APPLICANT 

VERSUS 

UNION TERRITORY OF JAMMU AND KASHMIR & ORS.       …RESPONDENTS 
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1 
ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPLICANT 

 

 

2 Annexure A-1 

Copy of photograph dated 25.08.2025 showing trash 

collected and entering the wetland 

 

3 Annexure A-2 

Copy of photograph dated 19.08.2025 showing large 

scale dumping of waste in the wetland 

 

4 Annexure A-3 

Copy of photograph dated 25.08.2025 showing the illegal 

road inside the wetland 

 

5 Proof of Service  

 

 

 

 

Through 
 
 
 
 
 
 
 

    RAHUL CHOUDHARY               KAUSTAV DHAR 

ADVOCATES 

Counsel for the Applicant 

N-73, Lower Ground Floor, Greater Kailash-1 

New Delhi-110048 

Email:- Litigation@dclawchambers.com  

 

Place:- New Delhi/Bhopal 

Dated:- 26.08.2025 
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Litigation . <litigation@dclawchambers.com>

Copy of Additional Affidavit on behalf of the Applicant in EA No. 26 of 2025 in OA
No. 351 of 2019 Raja Muzaffar Bhat Versus. Union Territory of Jammu and
Kashmir & Ors
1 message

Litigation . <litigation@dclawchambers.com> Tue, Aug 26, 2025 at 12:30 PM
To: cs-jandk@nic.in, membersecretaryjkspcb@gmail.com, jkwildlife78@gmail.com, ce-ifckashmir@jk.gov.in,
commissioner-smc@jk.gov.in, dcbudgam@gmail.com, bandipore@nic.in, dcpul-jk@nic.in, secy-moef@nic.in
Cc: Kol Office <kol_office@dclawchambers.com>

Dear Sir/madam,

Please find attached- Copy of Additional Affidavit on behalf of the Applicant in EA No. 26 of 2025 in OA No. 351 of
 2019 Raja Muzaffar Bhat Versus. Union Territory of Jammu and Kashmir & Ors

Thanks & Regards
Counsel for the Applicant

Add Affidavit on behalf of the Applicant.pdf
4180K

8/26/25, 12:30 PM DC Law Chambers Mail - Copy of Additional Affidavit on behalf of the Applicant in EA No. 26 of 2025 in OA No. 351 of 2019 R…
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